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bility of one person but of all. | do not support
. any particular person, It was said that it was
going two years but we had not received any
complaint about it. This has appeared in the
newspapers only. Food Laboratory of Delhi
Administration and the Govarnment of India
checkedthe sample. Afterdetecting impurity
its order was cancelled. That will not con-
tinue. It is not necessary to give a chance for
fresh tender. Necessary action will be taken
after recaiving report of the Inquiry Commit-
tee constituted under the Prevention of Food
Adulteration Act. | have no difigrences. It is
necessary to provide adequate help. No
individual interest will be allowed to put pres-
sure. When this project was started we were

not in power. You said that the money pro-

vided by UNICEF is sufficient. It is not suffi-
cient, it provides training. Rs. 7 crore and Rs.
3 crore 70 lakh is provided by Delhi Admini-
stration and the Central Government re-
spectively. Money of Delhi Administration
and Central Governmaent is also invested in
it. Training and equipments of UNICEF is
also involved in it. 100 persons are involved
in it. | assure the House that we shall take
action after receiving the report of high level
investigation. We have many projects and
1.C.D.S is one of them. We will take action if
we find any irregularity after sample survey.
K there is any complaint please send itto us.
We whould have information before any sort
of arrangement is made. Wa provide naces-
sary help for children and mothers from our
department. You should also help them.
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MATTERS UNDER RULE 377
(1) Need to set up a Copper Smeht-
ing Plant in Balsghat District,
(Transiation) '

! WWSIMAHMT{B&
aghat). Copper Ore is found in abundance in
Balaghat district. At presant coppér ore is
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supplied to Khatri (Rajasthan) from
Majakhand mines, which involves heavy
transportation expenditure and as a rasult of
which production costs of copper goes up.
Balaghat district is a no industry district and
is predominantly inhabited by Adivasi, Har-
ljans and backward classes. Presently
Government has surveyed different places
for establishing smelting plant. Balghatisthe
best place from land, electricity, water and
pollution points of view. Therefore, my sub-
mission is that Government should take
immediate action to establish smelting plant
in Balaghat so that country’s copper require-
ment can be met.

[Engilish]

(i) Need to sanction the Atquisi-
tion of land and Distrubution of
Compenaion under second
phase of Construction of N.H. 17
Byepass Road, Calicut, Kerala

SHRIK. MURALEE DHARAN (Calicut):
The alignment of Calicut Bypass from Ven-
galam to Ramanatukara in Kerala was ap-
proved by Government of India. The total
length of the Bypass is 28.124 Kilometres
and the construction work of the bypass is
proposed to be taken in four phases. First is
Pentheerankave to Ramanatukara, second
Vengalam to Malaparambu, third is Kottooli
o Pantheerankave and the last one is Mal-
aparambu to Kottooli. It is now learnt that
sanction for the land acquisition for the first
phase wasgranted and payments have been
made o concemed land owners recently.

_Sanction has been accorded 1o acquiré {and

for the third and fowrth phases. Under the
areas coversd by the second phase, there
are about 1500 land and building owners
who are yet 10 get the valus of their land
under acquisition, eventhough some of the
the same. High Court gave a verdict o the
effact that they have the ibarty to afienate



